| TEM NO 26 REG STRAR COURT. 1 SECTI ON XI A

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR M K GUPTA

Petition(s) for Special Leave to Appeal (Civil) No(s).21478/2008

KERALA STATE HOUSI NG BOARD & ANR. Petitioner(s)
VERSUS
K. NARAYANA PODUVAL & ORS. Respondent (s)

(Wth prayer for interimrelief and office report )
W TH
SLP(C) NO. 21817/2008

Date: 26/11/2009 This Petition was called on for hearing today.

For Petitioner(s)
Ms Smitharani MR, Adv.
M. MT. George, Adv.

For Respondent (s)

UPON hearing counsel the Court made the follow ng
ORDER

Registry to put up the file with conplete office
report with respect to each of the respondents in all the
matters.

Li st again on 6.1.2010.

(M K. GUPTA)
Regi strar

hj



